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Civil Appeal No.4940/1999

M S. PHCENI X | NT. LTD. Appel | ant (s)
VERSUS
COWR. OF CUSTOVS, DI ST. RAI GAD, MAHARASHTRA Respondent (s)
( Wth Appln(s). for stay )
( For Final Disposal )
( Wth Ofice Report )
Date : 17/08/2001 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE D. P. MOHAPATRA
HON BLE MR JUSTI CE SH VARAJ V. PATIL
For Appellant (s) M. V. Lakshm kumar an, adv.
M. V. Bal achandran, Adv.
For Respondent (s) M. K. C. Kaushi k, adv.
Ms. N sha Bagchi, adv.
M. B. Krishna Prasad, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
........ Lo.....................T.......T.......T.......T.......T.J
SP2
List for final disposal on a non-niscellaneous day
after two weeks.
. SP1

(Suman Wadhwa) (R K. Kunar)
Court Master Court Master



